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organised through
the Rural Electrification Corporation

3691, SHR]1 S. S. AHLUWALIA: Will
the Minister of ENERGY be pleased to
state:

(a) whether any training programme is
being organised through the REC (Rural
Elegtrification Corporation)Jforofficers of
State Electricity Boards, State Govern-
mentg and Banks to guide ‘farmers in
choosing and installing properly matched
and cfficient pumping system;

(b) if so, what are the salient features
of the programme and tne names of the
States where such programme has been
organised;

(c) whether Government have any moni.
toring system to see that the officers of

to Questions 178

State Governments, State Electricity Boards
and Banks who have been guided by
REC are transmitting their guidance to
the farmers in g proper manner; and

(@) if so, what a'e the detajls in this
regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRI KALP-
NATH RAI): (a) Yes, Sir.

(b) The Progiamme envisages impart-
ing training in the matter of installation
of efficient irrigation pumping systems for
900 supervisory and fielg level officers of
Statz Electricity Boards, State Govern-
ments and Banks etc, So far 13 program-
mes covering 286 officers have been con-
ducteq at Hyderabad (Andhra Pradesh)
and Nasik (Maharashtra) Fach of these
programmes included a cross section of
participants drawn frop, different States.

(c) The Training Programme hag been
very well receivegd by  the participants
and their sponsors,

(d) ang (e) The sponsoring agencies are
advised to deputz only the concerned
field officers to attend the training prog-
rammes so as to ensure that op getting
trained, they are utilised for disseminatiopn
of knowledge and transmitting guidance
to the farmers.

Charteriag ¢ helicopter service by ONGC
for offshore operation

3692, SHRI S. S, AHLUWALIA:

SHRI SHIV PRATApP MISH-
* RA:
Will the M:nister of PETROLEUM

AND NATURAL GAs

stata:

be pleased to

{a) whether it is 5 fact thar ONGC
are no more chartering helicopter services
from abroad for its offshoie operations
and instead utilisine the serviceg of Pa-
wan Hans; if $0, since when;

(b) how many incidents of helicopter
accidents have occurred year-wise during
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the last 4 years and the number of ONGC
personnel killed in such accidents;

(c) whetaey ONGC|Pawap Hans have
been obtaining any prior approval regard-
ing the route ©f the helicopters and
health of the engines involved in the
offshore operations; ang

«d) whether the latest crash of a heli-
copter with ONGC personne] on board
near Madras coast has since been investi-
gated into; if so, what are the findings
thereof?

THE MINISTER OF STATE OF THE

MINISTRY OF PETROLEUM AND
NATURAI, GAS (SHR1 BRAHM
DUTT):  (a) Besides its owp three
helicopters, ONGC is Charter-hiring

helicopters from Mls Pawan Hans Ltd.
(PHL), M|s Delhi Gulf Co. and Indian
Air Force for its offshore operations.
The period of contract with Mls PHL is
from 6.10.86 to 31.3.90,

(b) In the last 4 years, there has been
only ope accident on 12th August 1988
involving a helicopter of Pawan Hans
Limited iy whica 10 persons died. None
of these ‘was ONGC employee.

(c) The control of operationy of heli-
copters charter-hired by ONGC is with
the concerned contractor who coordinates
with authorities like Air Traffic Control,
National Air Port Authority etc,

(d) The investigation of such types
of accidents is the concern of Ministry
of Civil Aviation,
Electrification of Bhogapur Village in
Aligarh

3693. SHRI B. L. PANWAR: Will the
Minister of ENERGY be pleased to state:

(a) whether it is 5 'fact that Bhogapur
village (Code No. 118) in the Chandaus
Block of Aligarh district has nol been
electrified so far;
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(b) it so, what are the reasons there- j

,l‘u:‘:"l"i
BT BY

for; and . i
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(c) by when the village is likely to be
electrified?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRI KALP-
NATH RAID: @) to (c) According  to
the Uttar Pradesh State Electricity Board,
the main village Teekri (Code No, 118)
of whicla Bhawapur is 5 hamlet has been
clectrified on 31-3-1984. There is no
Bhogapur Village (Code No. 118) in the
Chandaus Block of Aligarh District,

Electric supply system in high rise build-
ing in Delhi

‘3694, SHRI T, R. BALU: Will the
Minister of ENERGY" be pleased’ to
state: .

(a) whether any surprise checks have
been conducted recently by the Delhi
Electricity Supply Undertaking into the
conditions of electric system ip high-rise
buildings anq hotels; .

(by if so, what are the names of the
buildings and hotels checked during the
last one year;

(¢) whether any of their systems was
found te be defective; if so, what are the
details thereof; and

(d) what steps are being taken to keep
electric supply system in order in high-
rise buildings and hotels of Delhi?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRI KALP-
NATH RAI): (a) to (d) The information
is being collected and will be laid on the
Table of the House.

Setting up of Tehri Project Corporation

3695. SHRT SHANTI TYAGI” Will
the Minister of ENERGY be pleased to
state:

(a) whether Central Government have

set up a Tehri Project Corporation for

execution of the work of the project;



